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BEFORE THE NATIONAL GREEN TRIBUNAL
AT DELHI PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 152/2022

IN THE MATTER OF:
GHANSHYAM SINGH PASI .... APPLICANT
VS
STATE OF UP .... RESPONDENT
INDEX
S.NO PARTICULARS PAGE NO.

1. Additional Report of Uttar Pradesh Pollution

Control Board in compliance with the order dated
18.10.2024 passed by this Hon’ble Tribunal.

2. The copy of inspection report is annexed herewith
as Annexure 1.

3 Copy of Analysis Chart is annexed herewith as
Annexure 2.

4 Copy of letter dated 05-11-2024 is annexed
herewith as Annexure 3.

5 Copy of letter dated 19-11-2024 is annexed
herewith as Annexure 4.

Date:20.11.2024

y [HROUGH

(PRADEEP MISRA & DALEEP DHYANI)
Council for the U.P. Pollution Control Board
138, New Lawyers’ Chamber,

Supreme Court of India,

New Delhi-110001

(M.) : 9810252518 & 9811070721

Email ID: pradeepmisra@yahoo.com &
daleepdhayani@yahoo.com.in
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BEFORE THE NATIONAL GREEN TRIBUNAL
AT DELHI PRINCIPAL BENCH
ORIGINAL APPLICATION NO. 152/2022

- l:s.‘

“ﬁaﬁa\l\u NOTARIAL
w. = & \

IN THE MATTER OF: x | s
.‘.:\".1‘ -\f‘:
GHANSHYAM SINGH PASI ¢ APPI ICANT
VS
STATE OF UP RESPONDENT

AFFIDAVIT ON BEHALF OF THE UTTAR PRADESH
POLLUTION CONTROL BOARD IN COMPLIANCE OF
ORDER DATED 18.10.2024 PASSED BY THIS HON’BLE
TRIBUNAL

7 ‘i % L Ashutosh Chauhan, aged about 44 years, posted as Regional

5 @fﬁcer, Uttar Pradesh Pollution Control Board (UPPCB), Moradabad

£ t‘;,_ail_;?\{Pradesh do hereby solemnly affirm and state on oath as under:

N 1. That the present supplementary report is being filed before this
Hon’ble Tribunal in compliance of the directions passed by this
Hon’ble Tribunal vide order dated 18.10.2024. The relevant
portion of the order dated 18-10-2024 is reproduced as under:

“...6. Further, pursuant to order dated 19.09.2024, report
has been submitted by Uttar Pradesh Pollution Control Board vide
email dated 16.10.2024 but a perusal thereof shows that report is

absolutely incomplete in as much as neither it is shown that
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Ministry of Environment Forest and Climate Change, Government
of India orders issued in respect of disposal of flyash have been
complied with nor it is mentioned that flyash disposed in alleged
low lying area whether constitute agriculture or otherwise and if it
is agriculture land whether consent of owners has been obtained
and also whether disposal in agriculture land is consistent with
order issued by Government of India in this regard and that
quality contents of flyash has also not been examined so as to
ascertain whether there is any damage due to seepage of leachate
in groundwater and/or it is safe for environmental protection.

7. UPPCB therefore is directed to submit a further

| 1
@ |ladditional report within three weeks....."

That in compliance to the above directions passed by this Hon’ble
Tribunal, the officials of U.P. Pollution Control Board, Moradabad
inspected the premises of M/s Radico Khaitan Ltd. Bareilly Road,
Rampur and the areas where fly ash is being filled by the unit on
06-11-2024 and 07-11-2024. The copy of inspection report dated
06-11-2024 and 07-11-2024 is annexed herewith as Annexure 1.

. That during above inspection carried by the officials of U.P.

Pollution Control Board, Moradabad the Distillery Unit M/s
Radico Khaitan Ltd. Bareilly Road, Rampur was found operational
for the production of Extra Neutral Alcohol (ENA) and other by-
product. The unit has 30 TPH capacity boiler (standby) and 65
TPH boiler (operational).

That the fly ash is being disposed through filling in low lying areas
by contractors having agreement with the Distillery Unit. The
contractors have the demand letter from the owners of the land for

filling of fly ash. The copy of agreement with the contractors and

3
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letter of demand for fly ash is attached annexure 2 and 3 of the
inspection report dated 06-11-2024 and 07-11-2024 done by
officials of RO Moradabad.

_ That it is to mention here that the unit is disposing the fly ash in

the Private Residential Lands currently (Last 6 Months data). The
Photographs taken during the site inspections are attached as
annexure 4 of the inspection report dated 06-11-2024 and 07-11-
2024 done by officials of RO Moradabad.

 That the officials of RO, UPPCB, Moradabad collected the

samples of 10 sites (Residential plots) where the unit has filled the

fly ash in last 6 months. Copy of Analysis Chart is annexed
|- herewith as Annexure 2.

;.' That the UPPCB vide letter dated 05-11-2024 has issued direction

to the unit to provide data and records regarding the compliance of
the provisions of notification dated 31-12-2021 of Ministry of
Environment, Forest and Climate Change, Govt. of India for
disposal of fly ash. Copy of letter dated 05-11-2024 is annexed

herewith as Annexure 3.

_ That it is to submit here that during inspection dated 06-1 1-2024

and 07-11-2024 the fly ash was stored in the silos and during
inspection fly ash was not carried out for filling in low lying areas
hence the compliance of above notification could not be verified,
also the unit does not presented any data during inspection
regarding compliance of the provisions of notification dated 31-12-
2021 of Ministry of Environment, Forest and Climate Change,
Govt. of India. Considering the above the UPPCB vide letter dated
19-11-2024 has issued Show Cause Notice to the unit to provide
data regarding compliance of the provisions of notification dated

31-12-2021 of Ministry of Environment,, Forest and Climate

4
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w0 s g afdev, E fieeh § AR Moo wo 152 /2022 T9waM Rig Tl T/ R
3w godio F wIRa e AT 18102024 B YU & Waw ¥ AT —

SWIT favges @0 I gRa e, 78 el § AT Moo Wo 152 /2022 BIM
Riz TRl T e it oo # wRT ey feAid 18.10.2024 & FoTA oY fwTad € —

“veeenFurther, pursuant to order dated 19.09.2024, report has been submitted by Uttar Pradesh
Pollution Control Board vide email dated 16.10.2024 but a perusal thereof shows that report is absolutely
incomplete in as much as neither it is shown that Ministry of Environment Forest and Climate Change,
Government of India orders 2 issued in respect of disposal of flyash have been complied with nor it is mentioned
that flyash disposed in alleged low lying area whether constitute agriculture or otherwise and if it is agriculture
land whether consent of owners has been obtained and also whether disposal in agriculture land is consistent
with order issued by Government of India in this regard and that quality contents of flyash has also not been
examined so as to ascertain whether there is any damage due to seepage of leachate in groundwater and/or it is

safe for environmental protection. ............."

SHT B U # Hehfa S fuw e War fdo, avel WS, TR a1 e B
T, TR Ud St gt A, SlostiogHo (wafaRvr), dee ST War foto, AR BT SuRRerfa
Y SiEwERGdrl §RT $HY: feid 06.11.2024 Td 07.11.2024 BV fdar 1| e Fad & —

1. SEN R e Wi d B9 H U9 /AR /PR IR/ DT 9@ /A (@ &, W
) &1 T PR HHCIH T4 R UfBa & ARgH | 30000 BT IeUTEH fhar
ST 2 1 e & HE e ScdTeHRd T 4T |

2. SENT ¥ s &) amgfd *q 30 Sofovdo (Rvedrd) 7 65 Slodovio (wEfer) &R @

[V

JRIeR — 65 <l0diovd0 IR — 30 ClodlogEo
3. 30 Q10410TT0 & B AT TR a1y NGHYT (R @avel & WY 4 s0udodio (getdsl
®R® M) g 9o F T 45 Ho S ol wmftd 2| Sad dFeR # g

C& %% Page 10f5
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3 U 3§ qRAN 9 XE9 & B YA AGSAaR b o & | Frie & R
SeT ¥ wnfid aryg yeuur R ave gare wu 9 Garfer el gl T |

4. 65 AoMN0TI0 &HAT B IR W 1Y UGHU G FawT & wU H goUHodlo cfr
Ydel W T 65 Mo S for wnfid 21 Iad der ¥ gU9 & WU H AR,
mmammmmﬁmw%l

EJ oPs map camera

Jttar Pradesh 244901, india

65 SI09I0VE0 &l @ drdeR © TWg 30U90di0 30 Slodi0TH0 & B dIFCR ¥ THE 30UH0YI0

5. SEN # Wfd der @ Wdled W i ey V¥ @ WUSRY &g 100 Hloed T 80
#foaﬂmzﬁwozm(wawwoﬁroaﬂ)wﬁa%}l

65 SI0UI0TI0 &HaT @ arIeR | Sid Fairg Ul 30 10dI0Ud0 &l B SFIeR | Oif-d ellg U9
HUSRY 3] AIgell WUSRY 3] WIgell

6. SO gNT 65 S0diogE0 & B SieR @Y R @ AT We SRNTeen HeR
TR GFERRT SRET Teloveodio, TiaH §F TR W BRI AT AUl AT IR
T} FHE SRR o ¥ @ Sesiel § wEeel @ qEn FuiRa
qP] @ SoU TR AT | SV AT B BRI Hed—1 W el ¢ |

7. SO Q GG TS U B SBeR gRT Al-ared gRar A fafr weadi @ g A
T @ AYR T R @I W 4 R PR FRAR R a1 S € 1 g gy
J@eRt @ W fHY T e P BEMR W2 a1 A A Bl B
Hel id—3 TR | & |

Page 2 of 5
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8. JENT ENT |7 U3 & AR W Tells VI & 9o & Wed H 39 S # yud i
06.07.2024 A T T, e IR fat 06 A1g # Wifeier o FRATRT gt o
@Y A= BT faaver FAeaq 2

Fly Ash Generation & Disposal

Sr. No. Month Ash Generation (MT) Ash Disposed quantity (MT)
1 Apr-24 1461 1462
2 May-24 1537 1527
3 Jun-24 1718 1718
4 Jul-24 1903 1903
5 Aug-24 1900 1940
6 Sep-24 1683 1656
Total 10202 10202
9. TEN GRT IR IMNEIEIR T 06 18 H Terg Q¥ FRaIRT Wyl &1 feqor / weqor

fpar T | wderor & <R orm T f v fyaRw g oo Foh o /o |
YRGB SENT B I AT TF B AR W ST GRT Feflg U P feawor fbar
2, WICHTH G d—4 | Fel™ ¢ |

A Disposed
a 1S
Sr. . Generation . . . . Area P .
Duration R Latitude Longitude Dimension (Meter) : Quantity
No Quantity in SQM MT)/
(MT)

1 28.696179 79.09273 15X 20X0.8 300

2 28.743927 79.061354 130 X 80 X0.35 10400

3 28.762417 79.044157 45X 65 X0.6 2925

4 28.777549 79.050558 85X132X0.30 11220

5 28.780778 79.057108 13X16X1.2 208

6 28.777751 79.061857 (20X6X1)+(12X8X1) 216

01-04-2024 to
7
5 Ko 10202 28.788241 79.07139 (26X15X0.8)+(18X15X0.8) 560 10202

8 28.824007 79.10253 (16X10X1)+(12X9X0.15) 268

9 28.741743 79.023635 (21X8X0.2)+(18X30X0.2) 708

10 28.726125 79.024422 (16X19X0.75)+(15X15X0.6) 529

11 28.725492 79.025481 (8X10X1.2)+(26X10X1.2) 340

12 28.718128 79.038108 (9.2X14.2X0.6)+(15X25X0.6) 505

13 28.735119 79.055653 1372

10. SET ERT URGA fAaRVT & JER fa71d 06 A18 § Sif~id 10202 Hloe iy V& i fafere
A & SR W el 13 Ao gRar (ol el W) W FRAR0 fbar T &, e
Gl SAhel 29551 A0 € |

11. W10 STRERYT gRT Uk AW fsfich 18.10.2024 ¥ A T (il & argurer # SpenferRac
ST TRAT # SE gRT Felg V¥ 1 wR1d / FRRor fopar w8, @ ke & R

b

e

Page 3 of 5




1125

A-eEgT TRAT H Rrcll | S @ T A aR A Prdferd, So%0 Ugu
0T 9IS gRT B YANTIITE, S0%0 USHYT AU 41, e H faveryor &g O
o1 for T 2| faveryer sz st 2 | Mie & IRA ol T BRI Hel a5

W el 2|

Tolls V9 Rl el @ 99 teha 5 R it oid T @1 e -

B0 ¥

Wl AT (A I

e

IR

fewdft

$i w1 RiE 73 4 W §egY Rig, I THDR,
el e, TR & A H Rerd 8verd 4

28.696187

79.092746

gReR # Rerd geniiad 9

28.743573

79.06113

F03M09MR0 TP, TM THH, IHR & URAR A
Rera weaRiae &

28.73511

79.055653

off W1 g 4N PSR, I R, dediiel WeR, YAQR
@ 3mar # Rerd gveu™ |

28.785741

79.075805

N g QI AN T"IM, YW RIS BT HOWI, TEUNA
SR, YR S A A Rerd gveuwr |

28.784487

79.070434

A0 9§ JF A0 THEH, U TS, T WX,
AR B A H Rerd gverH A

28.780998

79.0600

TR B A § R gveT 4

28.737185

79.056479

off a0 g3 S RE RiE, I PRIe, dedid
R, YR B 1A # Rerd gvewy |

28.824005

79.102725

i eriurer Rig a1qa g3 A1 JRomel Rig area, I
ferper ferd, Tevllel Fa), TAR B AR R Rerd
IR 4

28.725363

79.01909

10

eSS, TR B A § R 8verH 4

28.741507

79.023823

1t

# Rerd weaiiad 4

28.762693

79.044736

12

N Rge g3 57 W R, TH [ISWS DA
eI R, AR & A # Rerd gveury 9

28.762693

79.044736

13

f TIRM gF A @d@ R, I dERT ARROE,
TR T M H Rerd 2veud 9

28.710912

79.027986

el wrel ¥ ved
fod T i d
T @ RAe
08.11.2024 B T
PRIDNICH 3090
gq o frgEm 9%,
TG A favermr
3 9 I A W
g1 fvomo s
fard 2 |

12. SANT ENT B 9 & (ool #¥1G &7 ¥ Tels V1 FRARV b S 9 iy qfH o
e GG B @ WE o WRgA fRY O 8 39 ®Nied & TG
1279 /U913 /152 /22 /TRel feid 05.11.2024 & #regd A Forem oY Jferadn],
SHTE XAQR BT 7o U faar T &, smen sl € 1 uF o BRI e a6

W Hol' T 2|

13. ST A ‘T("I'I?z; ﬁf?T a% IGESSIEAI g@ WOGﬁO‘ﬂO (Standard Operating Prosedure) mwqd Dl

o &

S

Page 4 of 5
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9, ST VT e Frd i 2 | Telg Q9 & IRV & HHI GRE IYDR b HY
# diodiogo (Personal Protective Equipment) I TN fhar o @ (WO@[O&[O il
BRN Gode—7 R dord &) | e & SR Sev 9 ofa wog U9 &1 fRaror
feram ST R UR T, SEN gRT Yels V¥ I Wigall § WM fhar wwar urr )
oq ey ¥ SanT ufffy gRT ST xran AT 6 UM SrEe TR W dl-ars gRar |
WRIT B SET ¥ G FolTs W & FRARoT o Sme, Sife ufeande € |

14. f0eror & RM AT | WG gog VW @ IR 5 SRIOIET @l egaverr gaieR,
a1 U4 Sferary URadH HATer, MRG WRBR §RT ORI Aege Qi 31.12.2021 H ffed
yfdel & 3wy el urdl |

15. IET gRT fafed Saa 13 e uRar &1 MReor faar war| Sev grr e
fpefy o 9fy W e TR Suerer TE &, 3T I R Folg V¥ A1 ff Sl
Rl W IUE A-egT URAT § 4 WRIG §RT ShaR & ARH ¥ ARIRY HRET S
gl

SRIFIER 3HT8 gRT 916 &Il & UAId Tal 193681 /Wi—7 / fafde—608 /2024 feAia
05.11.2024 B XY Nl TATGRY, 99 U Tearg URacH #arerd gRT Wikl Jifegar fedia 31.12.
2021 ¥ fAfRa wifden=i &1 qof wU W S T fT W R@T & M SHR GNI GelS U B
SIIOIET B @aRem vd SenT # ary yeuer R 3 ] el gurs Wy 9 e T
BN @ e 38 @ fog g (e farer v fae) sffam 1981 @GRt 31T @
It RO gans Afew ffd 6y o @ Segfa afkd smen amue el Td Ao
g R afiev, 7 fReell & W9 IRGT 53 9T & Hey § A1 geed uid fed o

¥ WA B
(wiorh g ) (e ik )
TN SRR Hed YIiaRor IR

érv v el
cs

¥

Page 5 of 5
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= @“ eVERGREEN ENVIRO TESTING LLP
ey i Address : Plot No. 047, 1st Floor, Block-F, Surajpur, Site-B, Industrial Area, Greater Noida,
g Gautam Buddha Nagar, U.P.- 201306

Ph.: 0120-495379, 7428487870, Mob.: +91-801 0087998, 9643079162, 7982197942 W
Emall ID? evergreenlaboa@gman.com. info@evergreeneclab.com, Website : www.evergreenectab.com
TEST REPORT
et N NG Wgﬁﬁﬁﬁkﬁ?\ﬁfﬁﬁﬁf """""" "#M"M"M——]
BAREILLY ROAD, RAMPUR, UTTAR PRADESH- 244901

EETRIE/708241023 ——
EETR/E/70824/023, DATE: 2408.2024

TC127312400000786F

'xls'sﬁ‘é”ﬁ‘rwd' S

ULR No
ks;ag\wpﬁn.g_,!\ﬁ:@thod —— |+ |ssperCRCE Nom's
Sample Description Stack Emission i
Sample Collected by - |EET Representative

[;Samgle Collection Date i

Date of Sample Receipt 7082024
| Analysis Duration 17.08.2024 To 24082024
ANALYSIS RESULT
Reference : EP Actstd.
Sampled By - EET Representative
Name of Plant & Section . Stack Emission (Boiler Stack)
Emission source Monitored . Boiler Stack
Normal Operaling Schedule - ‘As & when required
Type of Chimney (Acc /Metal) : Metal
Type of Fuel . Biogas + Coal + Rice husk
Stack Height in Meter from Ground Level (mtr) . 85
Diameter of Stack (Mtr.) 1 293
Sampling Duration (min) : 19
purpose of Monitoring - Assessment of Pollution Load
parameters Monitoring - PM, Nox, Co, Sox
Stack temperature (*C) 1241
Ambient Temperature (-C) : 36
Stack Velocity (M/Sec) :10.59
Quantity of Emission (Nm3/hr) :1147465.931
sWo | PARAMETERS | ONTS <ESULTS | LMTSASPER |  TESTMETHOD |
S |  EPA1986 |
Pariculate Matter (PM) at 6% O2 mg/Nm®* | 112 250 ST 11285(P-1)
1 Oxides of ﬁ'i'{fa'gen at 6% O2 T mg/Ni 143 300 1S : 11255(P-7)
“1"Carbon Mono;fa‘é?ég CO) at6% O2 i : 10 IS - 13270:1992
| Suiphur Dioxide(S02)_at§% Oz o | 1S : 11255(P-2)
WOW’ Enviyq Testing LL?
B I\ Evergreen Envi stin I
Ehecked by ¢ |% g
SHIVANI PUNDIR
Authorised Signatory
Chandan Kumar Singh
s**End of the Report™*
Page 10f 1

i

Note: 1. The_ result listed refer only to be Tested samples and applicable paramelers.
2. Perishable samples will be destroyed after 15 days of sampling.
3. This report cannot be used as evidence in the court of law and cannot be used in pa i i i issi
i 5 o USe art or full in any media without pr
4. Subject to Gr. Noida Jurisdiction. ’ ' ( SELi
An 1S0 9001: 2015, IS0 14001 : 2015, 45001 : 2018 Environmental Laboratories
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- ;{%;
Director/2024 7 fe
Aug 01, 2024 Radice

i M/s Luxmi Contractor
! Village - Titawi,
Muzaffarnagar

Uttar Pradesh - 251 306

Kind Attn: Ms, Suman Tomar

Sub: Contract-fi din ile
from our CBL-1 and CBL-2 Boiler.

Dear Sir,
d with us in connection with award of contract relating to

We refer to the discussions you ha
feeding of D - Oiled Paddy husk, Wooden Chips & Coal in boiler, Removal of Ash and shifting
the settlement arrived

outside the factory. We are pleased to award the contract to you in line with
at during the course of discussions w.e.f. 1% Aug 2024 for a period ended 31.07.25. The scope of

| _ contract, terms and conditions as settled, as detailed herein below: -

1. SCOPE OF WORK:
a) Feeding of D - Oiled Paddy husk, Wooden Chips & Coal from yard to boiler.

b) Removal of Ash from the various boilers.

¢) Shifting of ash outside the factory.
2. RATES OF ABOVE JOBS DONE BY YOU:
a) Rs.122.00/- per MT of actual D - Oiled Paddy husk feed, Wooden Chips & Coal.

3. OTHER TERMS AND CONDITIONS:

a) That you shall on day-to-day basis keep the areas of your operations clean and
hygienically fit and you will provide all safety appliance to safeguard your operating

personnel engaged in the operation.

b) That you shall submit to the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated

officers.

¢) That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules made
there under failing with all legal consequences will be on your part and company shall not

be responsible for it in any manner.

d) That you shall comply with all rules and regulations of Factories Act ESIC Act,
Employees’ Provident Fund Act, Workmen Compensation Act, Minimum Wages Act and
Payment of Wages Act, in respect of the employees, who shall be engaged by you der

this contract. Radico Khaitan Limited
1SO 9001 : 2015 & 22000 : 2018 Certified Company

Regd. Office : Baroilly Road, Rempur-244801 (UP)
Tel. : EPABX (0595) 2350801, 2350802, Fax : (0595) 2350008
Head Office : Plot No. J-1, Block B-1. Mohan Co-op- Industrial Area,
Mathura Road. New Delhi-110044
Tel : {81-11) 40975400144415001555, Fax : (81-11) 41678841-42, 41676718 (Exporte)
e-mail : info@radico.co.in
website : www radicokhaitan.com
CIN No L26941UP’1983PLCO27278
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That you shall comply with all rules and regulations under UPPCL towards disposal of
Ash related matters, failing with all legal consequences Wil be on your part and company
shall not be responsible for it in any manner.

That this contract shall be effective from 1% Aug 2024 to 318 Jul 2025, which can be
extended on mutual agreement. During the currency of the contract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof.
However, the company reserves the right to cancel the whole or part of the contract at any
time and can award the same to any other agency/agencies without assigning any reason

thereof.

In case of D - Oiled Paddy husk, Wooden Chips & Coal feeding bunker gets empty, you
will be penalized Rs 50000/~ per tripping for the loss of tripping of boiler, turbine and
plant for first two instances and thereafter Rs 100000/~ per incidence.

In the case of a company carrying out any modiﬁcation/modcmization/
demonstration/alteration etc., due to which there is saving in labour deployment, then your
rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

That we can get the bills audited by any agency as deemed fit by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty shall be

imposed.

That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the losses sustained by it from your bills.

That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract.

Thanking you,

A

Director Sr. Vice

Accepted the terms & conditions of the contract.
For Luxmi Contractor,

(Suman Tomar )

CC: AVP Engineering (Mech & Cogen) /Sr. GM (HR & Admin) / GM (Materials)




Sr. Vice President(F&A)/2022[638
Dec 01, 2022

M/s K.P.S Associate

MIG-338, Avas Vikas,
Rudrapur, Udham Singh Nagar
Uttarakhand - 263153

Kind Attn: Ms. Kumkum Singh.

Sub: Contract-feeding of 1) - Oiled Paddy Husk, Wooden Chips & Coal and removal of Ash
from our CBI.-1 and CBL-2 boiler.

Dear Sir,

We refer to the discussions you had with us in connection with award of contract relating to
feeding of DD - Oiled Paddy husk, Wooden Chips & Coal in boiler, Removal of Ash and shifting
outside the factory. We are pleased to award the contract to you in line with the settlement arrived
at during the course of discussions w.e.f. 1* Dec 2022 for a period of one year. The scope of
contract, terms and conditions as settled, as detailed herein below: -

1. SCOPE OF WORK:

a) Feeding of D - Oiled Paddy husk from the DD - Oiled Paddy husk, Wooden Chips & Coal
yard to boiler.

b) Removal of Ash from the varicus boilers.

¢) Shifting of ash outside the factory.
2. RATES OF ABOVE JOBS DONE BY YOU:

a) Rs. 105.00/- per Ml of actual D - Oiled Paddy husk feed, Wooden Chips & Coal.
3. OTHER TERMS AND CONDITIONS:

a) That you shall on day-to-day basis keep the arecas of your operations clean and
hygienically fit and you will provide all safety appliance to safc guard your operating
personnel engaged in the operation.

b) That you shall submit 1o the company the details of workman engaged by you on daily as
well as on monthly basis along with the bills. You will have to comply with the company
instructions regarding checking of attendance of your workman by company’s designated
officers.

¢) That you shall arrange to register yourself and obtain necessary license under the
provisions of the Contract Labour, (Regulation and Abolition) Act, 1970 and rules madc
there under failing with all legal consequences will be on your part and company shall not
be responsible for it in any manncr.

d) That you shall comply with all rules and regulations of Factorics Act ESIC Act,
Lmployees® Provident Fund Act, Workmen Compensation Act, Minimum Wages Act and
Payment of Wages Act, in respect of the employees. who shall be engaged by you under
this contract.

Radico Khaitan Limited
ISO 9001 : 2015 & 22000 : 2018 Certified Company

Regd. Office : Bareilly Road, Rampur-244801 [(UP)
Tel. | EPABX (0585) 2350801, 2350802, Fex : (0585) 2350008
Head Oifice : Plot No, J-1, Block B-1, Mohan Co-op. Industrial Area,
Mathura Road, New Delhi- 110044
Tel : {(81-11) 40875400/444/500/555, Fax : (81-11) 41678841-42, 41876718 (Exports)
e-masil : info@radico.co.in
website : www.radicokhaitan.com . “
CIN No. L2B841UP1983PLCO27278 Prane KL«W{ > (91
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e¢) That this contract shall be effective from 1% Dec 2022 to 30 Nov 2023, which can be
extended on mutual agreement. During the currency of the contract, it can be
revised/terminated by the company without notice to you or assigning any reason thereof.
However, the company reserves the right to cancel whole or part of the contract at any
time and can award the same to any other agency/agencies without assigning any reason
thercof.

f) In case of D - Oiled Paddy husk, Wooden Chips & Coal feeding bunker gets empty, you
will be penalized Rs 50000/~ per tripping for the loss of tripping of boiler, turbine and
plant.

g) In the case of company carrying out any modification/modernization/
demonstration/alteration etc., due to which there is saving in labour deployment, then your

rates will be revised accordingly after Mutual discussion. Presently, you will have to
deploy the labour/workmen as per the discussion held with you and agreed upon.

h) That we can get the bills audited by any agency as decmed fit by the management and if
any, discrepancy is found, the same will be recovered/adjusted from the bills even after the
expiry of this contract. If there is any willful wrong submission of bills, then not only the
amount of difference will be recovered but also an equivalent amount of penalty shall be
imposed.

i) That you shall deposit a sum of Rs. 500,000.00 (Rupees Five Lakh Only) as security,
which is refundable on satisfactory completion of the contract. The security will not bear
any interest. Violation of any condition of this contract shall entitle the company to forfeit
the security, besides recovering the losses sustained by it from your bills.

j) That in case of any dispute the Court of Jurisdiction shall be the Rampur Court Only.

Please sign and return the duplicate copy of this contract as a token of your acceptance of the
terms and conditions of this contract.

Thanking you,

Yours truly,
For RADICO KHAITAN LIMITED

(Alok Agarw . ity
Sr. Vigce-President (F&A)

Accepted the terms & conditions of the contract.
For K.P.S Associate,

Kavalam Strevi
(Kumkum Singh )

CC: EVP (Q)/VP Engineering (Mech&Cogen)
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Fly Ash Dispoal Sites

Ash Disposal Details

Dimension : 45X 65X 0.60 m*(LX W X
H)

Area: 2925 m’

S Disposal Quantity: 200 nos Trolley
[ 0Ps Map Camera (Approx. 1200 MT up to till date)

gar Jagir, Uttar Pradesh, india
y, Ahamd Nagar Jagir, Uttar Pradest 244301, india

. Purpose: Used for low land area filling
ng 79.0441

for

constructional activities

Ash Disposal Details

Dimension: 49 X 28 X1 m*(LX W X H)
Area: 1372 m’

Disposal Quantity: 200 nos Trolley
(Approx. 1200 MT up

e . to till date)

4 n GPS Map Camera &

trime Purpose: Used for low land area filling

Rampur, Abbas Nagar, Uttar Pradesh 244901, india
for

® 65500 8 PM GMT +05:30 constructional activities

s

Ash Disposal Details

Dimension: 130 X80 X 0.35 m*(LX W X
H)
Area: 10400 m’

Disposal Quantity: 424 nos Trolley
(Approx. 2500 MT up to till date)

% Shahzad Nagar, Uttar Pradesh, india %
S8 NH-24, Barellly Road, near Bank of Baroda, Shahzad Nagar, Uttar Pradesh 244801, & Purpose' Used fOl’ lOW 'and area fi"ing

. ; for
BN G e e - constructional activities




\
2 Google

-

£J 6Ps Map Camera

nwaria tar Pradesh, India

V8, Bhan 1 Panwaria, Barhpurs Sha

Ash Disposal Details

Dimension: (20 X6X1)+(12X8X1) m*(L X
W X H)

Area: (120+96) m’

Disposal Quantity: 35 nos Trolley
(Approx. 200 MT upto till date)

Purpose: Used for low land area filling
constructional activities

8 AM GMT +06.30

S, . SR

Ash Disposal Details

Dimension: 15X 20X 0.8 m?(L X W X H)
Area: 300 m’

Disposal Quantity:25 nos Trolley
(Approx. 168 MT up to till date)

Purpose: Used for low land area filling
for
constructional activities

m GPS Map Camera

a
radesh 244901, india

Ash Disposal Details

Period : Aug-Oct: 24
Dimension: 13X 16 X 1.2 m?(LX W X H)

Area: 208 m’
Disposal Quantity: 33 nos Trolley
(Approx. 200 MT up to
till date)
Purpose: Used for low land area filling

for
constructional activities
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Ash Disposal Details

Dimension: (26 X15X0.8)+(18X15X0.8)
m?(LX W X H)

Area: (390+270) m®

Disposal Quantity: 70 nos Trolley
(Approx. 400 MT up to till date)

Purpose: Used for low land area filling
for constructional activities

B 3 6Ps Map Camera

Koyla, Uttar Pradesh, India
B R4F2+CQ8, Ko Jttar Pradesh 244927, indfa
Lat 28.824007
2 Long 79.10263°
B Google E 02/10/24 12:08 PM GMT +05:30
& 7 i R ..

GPS Map Camera

Ash Disposal Details

Dimension: (16 X10X1)+(12X9X0.15) m’
(LXW XH)

Area: (160+108) m*

Disposal Quantity: 20 nos Trolley
(Approx. 120 MT up to till date)

Purpose: Used for low land area filling
for constructional activities

Ash Disposal Details
Dimension: (21 X8X0.2)+(18X30X0.2)
m?(LXW X H)

Area: (168+540) m’

Disposal Quantity: 20 nos Trolley
(Approx. 100MT up to till date)

Purpose: Used for low land area filling
for constructional activities




& Chikna, Uttar Pradesh, India
P2GG+77G, MDR 53W, Chikna, Uttar Pradesh 244901, india

Lat 28.726125°

Long 79.024422°
/10/24 01:21 PM GMT +06:30

Chikna, Uttar Pradesh, India
P2GG+77G, MDR 53W, Chikna, Uttar Pradesh 244901, India
Lat 28.725492°

Long 79.025481°

02/10/24 01:33 PM GMT +05:30

Ash Disposal Details

Dimension: (16 X19X0.75)+(15X15X0.6)
m?(LX W X H)

Area: (304+225) m’

Disposal Quantity: 42 nos Trolley
(Approx. 254MT up to till date)
Purpose: Used for low land area filling
for constructional activities

Ash Disposal Details
Dimension: (8 X10X1.2)+(26X10X0.6) m’
(LXW X H)

Area: (80+260) m*

Disposal Quantity: 42 nos Trolley
(Approx. 254MT up to till date)

Purpose: Used for low land area filling
for constructional activities

‘ u GPS Map Camera g >

r, Uttar Pradesh, India
dar Distt, Nasrat Nagar, Uttar Pradesh 244901, india

MT +05:30

Ash Disposal Details

Dimension: (9.2 X14.2X0.6)+(15X25X0.6)
m?(LX W X H)

Area: (130+375) m?

Disposal Quantity: 35 nos Trolley
(Approx. 200 MT up to till date)

Purpose: Used for low land area filling
for constructional activities
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Annexure - 07

Standard Operating Procehure (SOP) for Ash Disposal

1. Purpose: To outline the procedure for the safe and efficient disposal of boiler fly ash

collected from the ash silo.

2. Scope: This procedure appli
boiler fly ash.

3. Responsibilities:

es to all personnel involved in the handling and disposal of

+ Supervisors: Ensure compliance with the SOP and oversee the ash disposal process.
. Shift In-Charge: Verify weights and ensure proper documentation.

4. Procedure:

4.1 Ash Collection:

« Fly ash is collected in the ash silo using a closed-loop pneumatic ash handling system

(Macgale Sys).

4.2 Ash Conditioning:

. The collected dry ash is conditioned by add ing an adequate amount of water to

convert it into wet ash.

« The wet ash is then directed into trolleys via a chute.

4.3 Weighing Trolleys:

« Initial Weighing: The
loading.

+ Final Weighing: After
the total weight.

4.4 Documentation:

empty trolley is weighed on the weighing bridge before

loading the wet ash, the trolley is weighed again to determine

« Once both weighing is complete, the dispatch slip is filled out by the supervisor and
shift in-charge, including:

Empty weight
Loaded weight
Date

PO O O 0

4.5 Transporting Ash:

Trolley Number

Supervisor’s signature

. Loaded wet ash trolleys are covered with tarpaulin to prevent spillage during

transportation.

« The trolleys are then taken out of the factory premises for disposal.
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4.6 Unloading Ash:

« Contractors are responsible for unloading the trolleys at designated low-land filling
areas or construction sites.

.  After dumping the ash, it must be covered with mud (by mitti at least 2 fit) to prevent
it from spreading to nearby areas.

5, Safety Precautions:
+ Ensure all personnel wear appropriate PPE (Personal Protective Equipment) during

handling and disposal.
« Follow all safety regulations regarding dust control and environmental protection.

=
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SOP FOR DISPOSAL OF FLY ASH GENERATED FROM BOILER

1. Daily records for Fuel consumption, Dry Ash Generation, Wet Ash & Dry Ash Dispatched
shall be maintained by Cogen team. Records shall be maintained in daily Log Book.

2. Dispatch Stip will be prepared as per below format:

Radico Khaitan Ltd
Bareilly Road Rampur, U.P. 244901

Dispatch Slip

Vehicle No.: Date:

Material : Ash (Wet) Time:

First Welght (MT) { c.cvmreeimecimmsiniimenseniinnss

Second Weight (MT) © i -

Netweight Wet Ash (MT) ! coooveninininnieniinnns

Netweight Dry Ash (MT) © e
Signature

Issue By Received By
RKL M/s KPS, Rudrapur

Note for Point No. 2:

a. Dispatch Slip will be signed by Cogen Shift In-charge.
b. Material will be received by Contractor. _
¢. Carbon copy of Dispatch Slip willbe maintained in records by Cogen team.

3. Contractor will get the signed copy of request for from the person who need the ash for
construction or low land filling work. Following format will be utilised:
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*

@ HRIUT BT A F el :

TG JTqfeiea &1 AT Al : M/s KPS, Rudrapur

féw:m{hwré%mmaﬁﬁéﬁ%mmum|

4. Contractor will supply the Ash (Free of Cost) to the persons who need it for construction
work or filling of low line areas. Following format will be utilised:

KPS, Rudrapur
Bareilly Road Rampur, U.P. 244901

Free Ash Supply Stip
Slip No.: ###

Source of Ash : Radico Khaitan Ltd, Rampur

Vehicle No.: - Date:
Material : Ash (Wet) Time:
FirStWeIht (MT) © covveermsesssesssscssmmmsnssssnessseses

...............

Second Weight (MT) .o
Net weight Wet Ash (MT) 1 oo
Net weight Dry Ash (MT) {eoemmscaminnnnn

Signature
Issue By Received By

M/s KPS, Rudrapur
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CENTRAL LABORATORY, UPPCB, LUCKNOW

Analysis Report of Ground Water Sample
sample Collected by Reginal Office Moradabad UPPCB
Date of Sample Collection-7-11-2024 .
Date of Sample Recevised in Central Laboratory 08-11-2024

Total

Conductivity | Trubidity Calcium | Magnesiu | Alkalinity Chloride | TDS |Sodi F i iphate | Phosph Fluoride| Nitrate
{usfem) | (NTU) Hardness | (oo | m (mg/ | (me/) | (me/) |(me/i)| (me/l) me/) | (mg/m | (mem | men | (me/)

21l

s.N. | Name of Sampling Point | LIMS Code Lab Code pH

In House Mr. Vipul s/o
Ramb house uday raj ki

1 28932419 | W/2377/A8B | 7.35 4296 18 07 | s28 | 1800 | 2510 | 120 | 271 | 1209] 250 | 4847 0023 | 0017 ND
Mandiya, Sardar Rampur
In House Mr.Bhagmat
gabaram Singh
, |saran S/oBabaram SingR| 5g939513 | wy2378/A8B | 7-32 610.4 21 38 | 464 | 2028 | 3670 | s0 | 384|ar98) 360 | 243 0027 | ND ND

Vill. Koyal, Rampur

In House Mr. Bhura S/o
3 Mr. Mizle, Vill 28932510 | W/2379/A&B 7.23 611.4 2.2 250 66.8 19.92 357.0 10.0 385 | 20.89 3.74 37.25 0.031 ND 0.01
Chamanpura, Rampur
Nearby Mr. Bablu S/o

4 Nandram Bhamrava | 28932434 W/2380/A&B 7.28 962.2 24 216 55.2 18.72 3080 | 12.0 | 594 | 23.38 2.92 126.8 0.126 0.017 0.19
Kumajhra, Rampur
in Compound Paranath :
5 wood Product, Bareily | 28932329 W/2381/A&B 7.27 577 1.8 214 424 25.92 2700 | 16.0 | 352 | 1894 3.02 | 225 0.023 ND 0.26

Road, Rampur
In House Mohd. Babu $/o

6 IMohd. Istehaq Bhamrava, 28932429 | W/2382/A&B 6.80 663.8 2.1 330 61.6 42.24 364.0 130 416 | 16.3 0.71 66.5 0.01 0.13 1.94
Rampur
In House Mr. Rukesh
7 Yadav, Vill Raipur, 28932307 | W/2383/A&B 7.09 664.1 19 215 72.8 8.01 298.0 240 | 418 | 375 4.83 66.75 0.11 0.47 0.28

Shahbad, Rampur
in House Mr. Dharampal
Singh Yadav S/o Surajpal
Singh Vill Milak Chikha,
Rampur
In House Mr. Ganga Ram
9 S/o Khubi Singh 28932103 | W/2385/A&B 6.17 988.8 26 396 47.6 61.23 454.0 350 | 624 | 4113 8.29 70.25 ND 0.02 ND
Chamraya, Rampur
in Compound of perfeet
10 Test house, Vill 28931940 | W/2386/A&B 7.02 661.7 6.8 220 38.64 29.62 238.8 260 | 414 | 50.93 5.15 58.16 0.042 0.14 ND
Shazadnagr, Rampur
In House Mr. Karan Singh
Vill Kalyanpur Pestti, The
Milak, Rampur

28932161 | W/2384/A&B 6.89 718.6 21 160 24.8 23.81 3340 25.0 | 452 | 42.76 4.85 36.08 0.034 ND ND

11 28932061 { W/2387/A&B 6.99 547.7 1.6 245 57.36 24.38 272.4 21.0 | 344 | 2291 6.18 47.16 0.053 ND 0.62

bl

; -~ r),‘\’, N‘ g
Tlrem um%\%""” "l ¢ Lo AT S

18/ (SH) (A-S‘o) :

g \
L/ Cernx
(s:0) 1) [ (Cenbnt
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Total s & & " "
g, . Conductivity | Trubidity Calcium | Magnesiu Alkalinity | Chioride TDS dil P i Iphate| P hate | Fluoride |  Nitrate
S.N. | N £ Sampling Point | LIMS Cod Lab Code H . ¥
ame of Sampling Poin i P (usfem) | (NTU) “':'""""‘:‘5’ (mg/) | m (me/) | (me/h (me/M |tme/m| (mem | (me/) (mefty | me/) | (me/t (mg/1)
in Compound BIR
12 Academy, Vill Tajka | 28932516 W/2388/A&B | 7.19 542.8 2.0 2022 | 2392 | 3400 | 2864 100 |3365| 2044 | 338 35.25 | 0.029 ND ND
Rampur
In House Mr. Room Singh
4 | Tt Bahadur Singh | Jo035077 | w/2389/A8B | 7.14 588.2 20 | 2284 | 3808 | 3197 | 3146 | 200 s28| 270 | 34 | 4818 | 0053 | 001 ND
vill, Nankar, Rampur
Requirement(Acceptable | 6555 . 1 200 | 75 30 200 | 250 |s00| - - 200 . 1.0 as
Limit)
Standard Permissible Limit in the No ' -~
Absence of Alternate | relaxatio - 5 600 200 100 600 | 1000 |2000| - - 400 - 1.2 .
relaxation
Source n
zﬂ)‘%ﬂ
AT \q,\\‘\
1/C Central Lab
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CENTRAL LABORATORY, UPPCB, LUCKNOW
Analysis Report of Ground Water Sample
Sample Collected by Reginal Office Moradabad UPPCB

Date of Sample Collection:-7-11-2024

Date of Sample Received in Central Laboratory : 08-11-2024
ot 2
5ol ol 3l =2 | 28 ;..g.:: Eg :2_':: ==
S.N. Name of Sampling Point LIMS Code Lab Code S| Ew| 2| 2| E D|EER| ER| B |2
SE|NRE|ZE|RE EE|GSE|RE|EE|SE
o © =
1 |in House Mr. Vipul s/o Ramb house uday raj ki Mandiya, Sardar Rampur 128932419 W/2377/A% B ND | ND ND | 0.0116 |0.4418| ND ND | 0.1851 | 0.0052
2 |in House Mr.Bhagmat Saran S/o Babaram Singh Vill. Koyal, Rampur 28932513  |W/2378/A& B ND | 0.0204 ND 0.0116 | 0.2997 ND ND 0.3162| ND
3 |in House Mr. Bhura S/o Mr. Mizle, Vill Chamanpura, Rampur 28932510 |W/2379/A& B ND |0.3102 ND 0.0695 | 2.9216 ND ND 0.3424| ND
4 |Nearby Mr. Bablu S/o Nandram Bhamrava Kumajhra, Rampur 28932434 | W/2380/A&B ND | 0.0559] ND 0.0116 | 0.2868 ND ND 3.9712| ND
5 |in Compound Paranath wood Product, Bareily Road, Rampur 98932329 |W/2381/A&B ND ND ND ND 0.1576 ND ND 0.3162| ND
6 |in House Mohd. Babu s/o Mohd. Istehaq Bhamrava, Rampur 28932429 |W/2382/A &B ND | 0.0352 ND 0.1275 | 0.3384 ND ND 1.8526 | ND
7 |in House Mr. Rukesh yadav, Vill Raipur, Shahbad, Rampur 28932307 w/2383/A &B ND | 0.0322 ND 0.0116 | 0.6743 ND ND 1.0189 ND
8 |in House Mr. Dharampal Singh Yadav S/o Surajpal Singh vill Milak 28932161 W/2384/A&B ND | 0.0174 ND 0.0695 | 2.6762 ND ND 0.7829 ND
9 |in House Mr. Ganga Ram S/o Khubi Singh Chamraya, Rampur 28932103 |W/2385/A&B ND }0.1062| ND 0.1275 | 4.2778 ND ND 1.087 ND
10 |In Compound of perfeet Test house, Vill Shazadnagr, Rampur 28931940 |W/2386/A&B ND |0.0914] ND 0.1275 | 2.095 ND ND 0.7724} ND
11 |In House Mr. Karan Singh vill Kalyanpur Pestti, The Milak, Rampur 28932061 |W/2387/A&B ND |0.0381} ND 0.1275 | 1.4363 ND ND 0.9455 | 0.0052
12 |In Compound BIR Academy, Vill Tajka Rampur 28932516 |W/2388/A% B ND ND ND 0.1275 | 0.6097 ND ND 0.3949| ND
13 |in House Mr. Room Singh S/o Ram Bahadur Singh Vill, Nankar, Rampur 28932077 |W/2389/A& B ND |0.4344} ND 0.1854 | 4.2003 ND ND 0.4997 | 0.0052
Requirement(Acceptable | g o5 | 5 | 002 | 001 | 03 | 003 0003 | 0.1 .
Limit)
t r
Bre b Permissible Limit in the 1S 15 rel::ati rel?x:tio reI’::ati s reI::;tio 0.3 -
Absence of Alternate Source 5 it & pil relaxation . .

S /
8012 T R \/g\\v“
I/C Central \:

S.A. As.O.
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19.09.2024, report has been submitted by Uttar
6.10.2024 but a perusal thereof shows that report
that Ministry of Environment Forest and
¢t of disposal of. flyash have been complied
area whether constitute agriculture or
has been obtained and also whether
sment of India in this regard and
whether there is any

“....6. Further, pursuant to order dated
{’raa’eslz Pollution Control Board vide email dated
is ._absolutely incomplete in as much as neither it is shown
C{Imate Change, Government of India orders issued in respec
with nor it is mentioned that flyash disposed in alleged low lying
otherwise and if it is agriculture land whether consent of owners
disposal in agriculture land is consistent with order issued by Goverr
that quality contents of flyash has also not been examined 50 s to ascertain
damage due to seepage of leachate in groundwater and/or it is safe for environmental profectior

7. UPPCB therefore is directed to submit a further additional report within three weeks. ...
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